NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 13.12.2022 (TUESDAY)

CHENNAI BENCH (VIRTUAL MODE)

10.30AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Naresh Salecha

Member (Technical)

For Judgement
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
1 | TA No. 50/2021 Innova Home Buyers Ms. Shabnam Banu Mr. Ayush Gupta- R1
(Comp App (AT) Neyveli Association Mr. Sushil Sarayu Mr. Kinshuk

(Ins) No. 215/2020)

Vs
Sundaresan Nagarajan RP
for P Dot G Construction P

Chatterjee-R3
Ms. Anannya Gosh &
Mr. Dushyant

Ltd & 3 Ors Manocha- R4
For Admission (Fresh Cases)
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

2 | Comp App (AT)
(CH) (Ins) No.
410/2022 & 1A No.
1005/2022

Employees State Insurance
Corporation

Vs

Sri Lakshmi Srinivasa Jute
Mills Pvt. Ltd. & 2 Ors

Mr. SP Srinivasan

Mr. Avinash Krishnan
Ravi

3 Comp App (AT)
(CH) (Ins) No.
427/2022 & 1A No.

Mr. V Venkata
Satyanarayana
Vs

Mr. V Raghunath

1058 & 1059/2022 | M/s Pattabi Enterprises &
Anr
For Hearing
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

4 Comp App (AT)
(CH) (Ins) No.
139/2022 & 1A
No.324,325/2022

G Balasubramaniam

Vs

Indian Overseas Bank &
Anr

Dr. KS Ravichandran

Mr. ML Ganesh
Mr.AG Sathyanarayana
- R2

5 | Comp App (AT)
(CH) (Ins)
N0.109/2022 & 1A
No. 252, 314, 784,
1024 & 1031/2022

Sheena Adarsh

Vs

The Punjab National Bank
& Anr

Mr. Rohan
Rajasekaran

M/s NVS &
Associates- R1

Mr. VV Sivakumar-
R2




6 | Comp App (AT) S. Rajendran Ms. M. Savitha Devi Mr. Rohan
(CH) (Ins) Vs Rajasekaran- R1
N0.9/2022 1A No. South India Hotels Private Mr. Karuppaiah
18, 19 & 20/2022 Limited & 8 Ors Meyyappan- R2

Mr. N.V. Prakash- R9
WITH

7 Comp App (AT) SNJ Distillers Pvt Ltd Ms. Avinash Krishnan | Ms. M Savitha Devi-
(CH) (Ins) Vs Ravi, Jerin Asher R1
No0.1/2022 & IA No. | S. Rajendran Sojan, Vikram Mr. Rohan
1,2,3,1022 & Veerasamy and Rajasekaran- R2
1023/2022 Mr. Karuppaiah

Meyyappan- R3
Mr. ML Ganesh- R10

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

8 Comp App (AT) Bennet Property Holdings | M/s Poovaya & Co M/s Link Legal
(CH) (Ins) No. Pvt. Ltd.
100/2022 & IA No. | Vs.
229, 267 & Biodiversity Conservation
268/2022 (India) Pvt. Ltd. & Anr

9 Comp App (AT) S. Kiran Ms. K. Jayasudha Ms. Ananda Gomathy-
(CH) (Ins) Vs R2
N0.119/2022 & IA | M/s Dynamic Engineers
No. 284/2022 Ltd. & Anr

10 | Comp App (AT) Mr P Obul Reddy & 4 Ors | Mr. AM Sridharan Mr. Anant Merathia-
No. 51/2021 & IA | Vs. R1
No. 609 & M/s Rayen Steels Pvt Ltd &
610/2021 17 Ors

11 | Comp App (AT) M Gagan Bothra Mr. M. Gagan Bothra | Mr. K Chandrasekaran
(CH) (Ins) No. Vs
21/2022 Senthil Kumar & Anr

12 | Comp App (AT) Sanket Kumar Agarwal Mr. Akshat Singh Mr. CS K Gaurav
(CH) No. 29/2022 | Vs. Kumar
& IA No. 332, 333 | APG Shipping Private
& 334/2022 Limited

13 | Comp App (AT) S.P.Arunkumar & Anr M/s. Ramani & Mr. Roshan Atig M-
(CH) No. 58/2022 | Vs Shankar R2
& IA No. 654 & Mira Alloy Steels Pvt Ltd.
655/2022 & Anr

14 | Comp App (AT) Mrs. Mangala Yuvaraj Mr. VM Kannan Mr. N Hari Mohana
(CH) No. 38/2022 | Nakade
& IA No. 422 & Vs
423/2022 Shree Basveshwara Agro

Foods Processing Ltd




15 | Comp App (AT) Kokku Prabhu Venkata M/s Ramalingam & Mr. Rajasekar Rao
(CH) (Ins) No. Anjani Kumar Associates Salvaji
397/2022 & 1A No. | Vs
947/2022 Shriram City Union

Finance Ltd & Anr

16 | Comp App (AT) Canara Bank Mr. ML Ganesh Mr. Abhishek Jenasen
(CH) (Ins) Vs
390/2022 M/s. DAAJ Hotels &

Resorts Private Limited
For Hearing:
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

17 | TA(AT) Spectrum Power Mr. M. Naga Deepak | Mr. Rahul
No0.51/2021 Generation Ltd. & 3 Ors. Mr. B Lokeshwar Unnikrishnan
(Comp. App. (AT) | Vs Reddy Mr. Yogesh K. Jagia
No. 102/2019) M. Kishan Rao & 42 Ors.

WITH

18 | TA(AT) Mr. M Kishan Rao & 9 Ors | Mr. Yogesh Jagia Mr. M. Naga Deepak-
No0.52/2021 Vs. Mr. Rahul R1, R32-R34
(Comp. App. (AT) | Spectrum Power Unnikrishnan
No. 137/2019) Generation Ltd & 37 Ors Mr. Krishna Dev J

19 | Comp App (AT) OPG Power Generation Mr. Abhishek Jenasen | Mr. T. Shanmugam
(CH (Ins) No. Pvt. Ltd.

34/2021 & 1A No. Vs.
81/2021 AKCT Cidambaram Cotton
Pvt. Ltd.

20 | Comp App (AT) Winwind Power Energy P Mr. Srinath Sridevan | Ms. Abitha Banu-R1
(CH) (Ins) Ltd Mr. T. K. Bhaskar Mr. R. Subramanian-
No.125/2021 Vs R2

Asset Reconstruction Mr. R. Sugumaran-R3
Company (India) Ltd. & 3 Mr. Sivakumar &
Ors Suresh-R4

WITH

21 | Comp App (AT) V Nagarajan Resolution Mr. R. Subramanian Ms.Abitha Banu-R1
(CH) (Ins) No. Professional Mr. R. Sugumaran- R2
128/2021 & IANo | Vs
302/2021 Asset Reconstruction

Company (India) Ltd. &
Anr
WITH

22 | Comp App (AT) V Nagarajan Resolution Mr. R. Subramanian Ms.Abitha Banu-R1
(CH) (Ins) No. Professional Mr. R.Sugumaran- R2
129/2021 & IANo | Vs.
230,301&427/2021 | Asset Reconstruction

Company (India) Ltd. &
Anr
WITH




23 | Comp App (AT)
(CH) (Ins) No.
130/2021& 1A No.
429/2021

V Nagarajan Resolution
Professional

Vs.

Asset Reconstruction
Company (India) Ltd &
Anr

WITH

Mr. R. Subramanian

Ms.Abitha Banu-R1
Mr. R Sugumaran- R2

24 | Comp App (AT)
(CH) (Ins)
N0.131/2021 & IA
No. 299, 300, 326
& 428/2021 & 505,
997/2022

V Nagarajan Resolution
Professional

Vs.

Asset Reconstruction
Company (India) Ltd. &
Anr

Mr. Srinath Sridevan

Ms.Abitha Banu-R1
Mr. R Sugumaran- R2

25 | Comp App (AT)
(CH) No.13/2021
& 1A No.94, 203,
206/2021

M/s NSL Energy Ventures
Private Limited & 2 Ors
Vs

NSL Renewable Power
Private Limited & 21 Ors

Mr.P. Vikram,
Mr. M. Roshan Atiq

Mr.N. Ramakrishnan
R2-R4
Mr.Giridharan- R5,
R6 &11,

Mr. Dwarakesh
Prabakaran R7- R9

26 | Comp App (AT)
(CH) (Ins) No.

Sterling and Wilson Private
Limited

M/s Ramalingam &
Associates

Mr. A Murali &
Mr. Anant Merathia

161/2022 & IA No. | Vs Mr. Anirudh Krishnan
498 & 544/2022 Embassy Energy Private
Limited
Copy to:

1. Notice Board

2.  Website: www.nclat.nic.in

For Assistance,

1. For VC Link- vcnclatchennai5@gmail.com

Ph-044-28880500

By the order of Hon’ble Member (J)

(Chennai Bench)



http://www.nclat.nic.in/

